
 

GOVERNMENT OF INDIA 

MINISTRY OF MINORITY AFFAIRS 
LOK SABHA 

UNSTARRED QUESTION No.3228 
 

TO BE ANSWERED ON 22.03.2017 

 
‘NMDFC PROJECTS’ 

 
3228. SHRI GODSE HEMANT TUKARAM: 
 

Will the Minister of MINORITY AFFAIRS be pleased to state:  
 
(a) whether the National Minorities Development and Finance Corporation (NMDFC) 

has received any projects from various State Governments and the details thereof 

during each of the last three years and the current year;  

(b) if so, the details thereof, Statewise;  

(c) the details of projects/proposals sanctioned by the Government, State-wise;  

(d) the time by which the pending projects are proposed to be sanctioned, project-

wise; and 

(e) the reasons for delay in this regard and the steps taken by the Government for 

their early disposal, project-wise? 

 

ANSWER 

 

     MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF 
MINORITY AFFAIRS 

 

(SHRI MUKHTAR ABBAS NAQVI) 
 

(a) to (d): The schemes of National Minorities Development and Finance Corporation 

(NMDFC) are implemented through State Channelising Agencies (SCAs) nominated by 

respective State Governments. As per the lending policy of NMDFC, the SCAs are 

required to furnish their proposals in the form of Annual Action Plans (AAP) to the 

NMDFC at the beginning of each financial year.  Consequent upon the furnishing of the 

AAPs by the various SCAs, the NMDFC allocates funds to the SCAs based on their 

requirements but subject to their past performance in implementing NMDFC Schemes, 

proper utilisation of funds disbursed earlier by NMDFC, maintaining satisfactory 

repayments to the NMDFC, availability of sufficient Government guarantee and equity 

contribution of the States’ share by the respective State Governments.The state-wise 

details of funds disbursed and beneficiaries covered during last three yearsand the 

current yearis at Annexure. There is no pendency of proposals at this stage. 

 

(e): Does not arise in view of the above. 

*** 

  



Amt Benefs. Amt Benefs. Amt Benefs. Amt Benefs. Amt Benefs. Amt Benefs. Amt Benefs. Amt Benefs.

1 CHANDIGARH CHCFDCL 0.20 21

2 CHHATISGARH CHACDFC 1.50 667 1.50 158

3 GUJARAT GMFDC 2.00 133

4 HARYANA HBCKN 8.50 567

MDA 1.50 667 0.80 356 1.00 400 0.20 21 0.10 7

5 HIMACHAL PRADESH HPMFDC 3.50 368 5.50 580 3.75 250 4.75 317

6 JAMMU & KASHMIR JKEDI 5.00 526 5.00 526 30.50 2034 25.00 1667

JKSCSTDC 1.00 67

JKSFC 2.00 134

JKWDC 0.90 360 0.30 120 10.00 1053 15.00 1580 7.44 496 7.70 513

7 KARNATAKA KMDC 18.50 1947 20.00 2105 10.00 667 7.50 500

8 KERALA KBCDC 4.00 1778 7.00 3111 8.00 3200 26.50 2789 25.00 2631 60.00 4000 20.00 1334

KSCFFDC 20.00 8888 30.00 13332 30.00 12000 10.00 4000 1.00 105 3.50 369 1.00 67

KSMDFC 8.00 842 11.60 773 8.00 533

KSWDC 1.00 444 1.00 444 20.50 2158 18.00 1895 39.00 2599 20.00 1334

9 MAHARASHTRA MAAAVM 10.00 1053

10 MIZORAM MCAB 2.00 211 2.00 133

11 NAGALAND NIDC 4.00 422 5.00 527

NSSWB 0.96 427 3.50 1556

12 PUDUCHERRY PDBCMDC 1.50 667 1.00 444 1.75 700 1.50 158 1.00 105 3.25 217

13 PUNJAB BACKFINCO 7.00 738 11.00 1159 4.50 300 1.00 67

14 RAJASTHAN RMFDCC 0.50 222 40.00 4211 19.50 2053 20.00 1333 15.00 999

15 TAMILNADU TAMCO 14.00 6222 31.50 14000 5.00 2000 28.00 11200 6.00 632 7.00 737 5.00 333 7.00 467

16 TRIPURA TMCDC 9.00 948 12.00 1263 15.00 999 19.00 1266

17 UTTRAKHAND UMFDC 1.00 67

18 WEST BENGAL WBMDFC 80.00 35555 110.00 48889 125.00 50000 155.00 62000 50.00 5263 75.00 7895 85.00 5668 65.00 4333

122.96 54648 186.80 83021 163.65 65460 201.30 80520 202.50 21318 244.40 25731 309.64 20643 202.95 13531

Annexure referred to in part (a) to (d) of Lok Sabha Unstarred Question no. 3228, due for reply on 22.03.2016 regarding 'NMDFC Projects' asked by Shri Godse Hemant Tukaram

Grand Total

Amt. Rs. in Crs.

STATE NAME OF SCASTATE
2013-2014 2014-2015 2015-2016

2016-2017            

(upto 28.02.2017)

Micro Credit Term Loan

2013-2014 2014-2015 2015-2016

2016-2017            

(upto 28.02.2017)



 


